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THE MINISTER OF SATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCE AND PENSIONSAND THE MINISTER OF SATE IN THE PRIME
MINISTER'S OFFICE (SHRN. NARAYANASAMY): The Government is willing to...
(Interruptiong What is the problem?rterruptiong

THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): That is not going on record.
(Interruptiong If the Minister comes, | have no objection; it is up to the Minister
But, rememberyou cannot ask a Minister to come at a particular tiviee. have to
take the convenience of the Minister also. He is also a human bkitegryptiong
He cannot just act as a machine. Now Shri Mohammielikeb, please.
(Interruptiong Nothing else will go on recordles, Shri Mohammeddeeb.
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THE VICE-CHAIRMAN (PROFE PRJ. KURIEN): Name of all those hon.

Members who associate with this issue may kindly be notatern(uptiong Now,
Shri Vijay Jawaharlal Dardalrterruptiong
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m. tad, RiE g9« (SR UeY): Suuwedsd Heled, § 39 fowy | e eud!
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SHRI D. RAJA(Tamil Nadu): Sir | associate myself with this issue.

SHRI DEVENDER GOUDT. (Andhra Pradesh): Sit also associate myself
with this subject.

SHRI KUMAR DEERAK DAS (Assam): Sir | also associate myself with this
issue.

Concern over killing of Tigers in Vidarbha Region and Madhya Pradesh
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